
Jone is present for the a Li carrt ,
ri.. athur is Lesent for tr.e respon~ents. he

a plicant ha not filed any '.A. inspite of last
opportunit beirg given as er order dated 04 3 98.

he a plicant is restrained frem filing i.A. List
fih-r final hearing on 04.8.98 at the stage 0
aJmis~ion.
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Q6/10/98
Hon.Mr• .::». !.layal, A.M.
Hon.Mr. ~.L, Jain. J,M.

NJne for t he applicant.
pro y counsel for ~ri P. Mathur
dents.

~ri K.N,Katiyar
for 'the respon-

The counter-affidavit has been filed
in this Case as long baCk.as on 03,~.94. k>
R.A. has been filed as yet.

A perusal of the order-sr.et shows
that non remain present for the applicanton
19.8.97, 26.9.97, 27.11.97, 04.3.98, 20.4.98
as well as today.

The appliCant seems to have lost
interest in this Case. Therefore, the Case
is dismissed in detaul t and for non-prosecution ••

Im.m·1


